THE CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR @

ORDER SHEET
APPLICATION NO.: -

Applicant(s) Respondent (s)
. Advocate for Applicant (s) Advocate for Respondent (s)

NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL
CP18/2006 (in CA 18/1999) MAs 57/66, 129/06
12.63.26¢7
l
Present : Mr. P.N. Jatli, counsel for applicatl.
M. Siva Ram Choudhary, proxy counsel for
Mr, T.P.\Sharma, counsel for respondents.
'l. This case has been listed before tlie Deputy Registrar due
' fo non-availability of Division Bench. Be listed before the Hon’ble
Bench on 15.03.2007.
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